Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 22-05-2026 To 22-05-2026~All rows are shown
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List of Defect(s)
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Cco

Cco

Cco

(610)

Cco
Cco

Cco

Cco

CPAN

CPAN

CPAN

CRM (A)

1776/2026

1777/2026

1783/2026

1786/2026

1787/2026

1788/2026

1789/2026

1793/2026

699/2026

715/2026

719/2026

1449/2026

JAYANTI ROY SINCE DECEASED REPD. BY ANURUP ROY ANIRBAN GHOSH

AND ORS.
Mobile:9830054842
Email: ANIRBANGHOSH1987@GMAIL.COM

SITARAM DALUI
Mobile:7980510989

BAKIBILLA KARIKAR
Mobile:9432122803
Email:SAPTARSHIKUNDU@GMAIL.COM

KAVITA JAISWAL
Mobile:9830404119
Email: GOUTAM1234MISRA@GMAIL.COM

SANGITA SEN
Mobile:9875520586

UK MECHANICAL ENGINEERING PVT LTD
Mobile:7003854059

MD. WASI AHMED
Mobile:9830125405
Email: JKSANWARWALA@GMAIL.COM

SREE SREE LAKSHMI JANARDHAN THAKUR ESTATE
Mobile:9382373935
Email:SAMRATCH33@GMAIL.COM

KAMAL KANTA MAITY
Mobile:8337012249
Email:ADV.DHRITIDAS.LEGAL@GMAIL.COM

ARUN KEDIA
Mobile:9038084702
Email: ADVOCATETANUSRI@GMAIL.COM

SURYA ALLOY INDUSTRIES LTD AND ANOTHER
Mobile:9830091191
Email:SIDDS.SHROFF@GMAIL.COM

INDRAJIT BARMAN @ INDROJIT BARMAN

ABHILASH
CHATTERJEE

SAPTARSHI KUMAR
KUNDU

GOUTAM MISRA

RESHMI KHATUN

LABANI DEY

JAVED K.
SANWARWALA

SAMRAT

CHAKRABORTY

DHRITI DAS

TANUSRI SANTRA

SIDDHARTH SHROFF

KAUSHIK

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

CASE NO. DOESNOT MATCH IN PAGE 8
NAME MISMATCH

BACK PAGE PETITIONER NAME IS
DIFFERENT

NO ADVOCATE SIGNATURE IN
PRESENTATION FORM

CAUSE TITLE ISSUE IN PAGE NO. 4
SIGN OF THE ADVOCATE IS MISSING ON

THE FORM OF PETITION

NO TYPED COPY OF THE LOWER COURT
ORDER

CASE NO. MISSING

CASE NO. DOES NOT MATCH

CASE NO. IN CAUSE TITLE INCORRECT

FORMAT ISSUE

CHIEF JUSTICE ADDRESSING WRONG

WRONG CASE NO. IN PAGE NO. 27

1) ... CLARIFICATION NEEDED
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Case
Type

CRM (A)

CRM (A)

CRM (A)

CRM(M)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)
CRR
CRR

CRR

FAT

Filing No.

1450/2026

1452/2026

1461/2026

1246/2026

1102/2026

1106/2026

1122/2026

2182/2026

2188/2026

2237/2026

208/2026

Name of Petitioner

Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

PETITIONER
Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

INJAMAMUL HOQUE @ RANA
Mobile:7001429098
Email:ISITA.KUNDU998@GMAIL.COM

SK SAHIDUL @ SAIDUL @ SK SAIDUL ISLAM AND ORS.

Mobile:9339725856
Email:SUMANDE914@GMAIL.COM

MANIK BISWAS
Mobile:7044063766
Email:SUMANTADASBABI2017@GMAIL.COM

ALTAB HOSSAIN @ ALTAF MIYA
Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

ABDUL KHALEK
Mobile:8967220315
Email: TOSLIMALISK@GMAIL.COM

MANOJ BISWAS AND ANR.
Mobile:9007277493
Email: ADVOCATEDEBASISHKAR@GMAIL.COM

IDBI BANK LIMITED
Mobile:9903299544
Email:SONIT40JHA@GMAIL.COM

SAGNIK BHATTACHARYA AND ANOTHER
Mobile:8583878720
Email:MOUSOMEE.SHOME737@GMAIL.COM

SANOWAR SK @ SANOWAR HOSSAIN
Mobile:9123845860

Email:SANANDABHATTACHARYYALLB@GMAIL.COM

GOPAL BISWAS AND OTHERS
Mobile:9875509790
Email:DEBJIT6279@GMAIL.COM

Name of Learned
Advocate
CHOUDHURY

KAUSHIK
CHOUDHURY

ISITA KUNDU

SUMAN DE

SUMANTA DAS

KAUSHIK

CHOUDHURY

SK TOSLIM ALI

DEBASISH KAR

SONI OJHA

MOUSOMEE SHOME

SANANDA

BHATTACHARYYA

DEBJIT DUTTA

Compliance

By Date

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

26-05-2026

22-06-2026

22-06-2026

22-06-2026

22-06-2026

List of Defect(s)

REGARDING TIRAL COURT REJECTION
ORDER COPY ( HGLGT)

1) ... COMPLAINANT IDENTITY
DISCLOSED AT WHOLE PETITION

1) ... CLARIFICATION NEEDED
REGARDING FIR DATE AT CAUSE TITLE
AND PETITION WHERE PS CASE
DETAILS MENTIONED

DEFECT IN CAUSE TITLE

1. ORDER DATE WRONG.
2. ACT WRONG.

INITIAL SIGNATURE OF COMMISSIONER
OF AFFIDAVIT IS REQUIRED ON PAGE 1,
PAGE 2

LD TRIAL COURT CASE TYPE (i.e. T.R.
CASE) WRONGLY MENTIONED
THROUGH OUT THE PETITION

LD TRIAL COURT CASE TYPE (i.e. N
CASE NO) WRONGLY MENTIONED IN
1ST PAGE AND PRAYER PARA

WRONG CASE TYPE MENTIONED IN
THIS PETITION

AGE OF THE PETITIONER IS WRONG
MENTIONED IN THIS PETITION

INCOMPLETE FORM A

RESPONDENT NO. 2 PIN CODE MISSING



Sl Case Filing No. Name of Petitioner Name of Learned = Compliance

List of Defect(s)

No. Type Advocate By Date

24 FAT 209/2026 AJIT KUMAR SAHA PALLAB MOHAN 22-06-2026 ADVOCATE SIGNATURE REQUIRED
Mobile:9477017754 CHAKRABORTI
Email: CHAKRBORTIPALLABOHAN@GMAIL.COM

25 FMAT 250/2026 KABITA BEHERA AND ORS. ASHIQUE MONDAL 22-06-2026 THE PAGES ARE NOT ARRANGED

(MV) Mobile:9831347686 PROPERLY

Email:ASHIQUEMONDAL.ADV@GMAIL.COM

26 MAT 936/2026 SABITA BHOWMICK MANOJ ADAK 22-06-2026 CERTIFIED COPY OF THE ORDER DATE IS
Mobile:8777381644 MISSING IN THE PETITION.
Email:HC. ADVMANOJ@GMAIL.COM

27 MAT 938/2026 SABITA BHOWMICK MANOJ ADAK 22-06-2026 NO CERTIFIED COPY PROVIDED
Mobile:8777381644
Email:HC. ADVMANOJ@GMAIL.COM

28 MAT 939/2026 ARCHANA SAU AND ORS. YUDHISTHIR MAITY 22-06-2026 LIST OF PAPERS ISSUE
Mobile:8653397020
Email:ADVYUDHISTHIR@REDIFFMAIL.COM

29 RVW 146/2026 BIREN TUDU PAMPA DEY 22-06-2026 RESPONDENT ADDRESS MISSING
Mobile:9433366269 (DHABAL)

30 SAT 131/2026 MOLOY KUMAR BOSE AND ANR. SAHID UDDIN 22-06-2026 LIST OF PAPER ISSUE
Mobile:7003089190 AHMED
Email:SAHID.LAWYER@GMAIL.COM

31 SAT 134/2026 ASHOK KUMAR DEY AND ANR UDAY SANKAR 22-06-2026 PETITIONER NO. 1 IS DECEASED, SO NO
Mobile:9830656205 CHATTOPADHYAY SERIAL NO. REQUIRED

32 WPA 11773/2026 JAYANTA TARAFDAR SK. IMTIAJ UDDIN 22-06-2026 ADVOCATE SIGNATURE MISSING IN
Mobile:9331015890 PRESENTATION FORM
Email:E.BARICHAMBERS@GMAIL.COM

33 WPA 11786/2026 PALLAB BASU DEBPRIYA MITRA 22-06-2026 1.MENTION DIST FOR RESP. 2 AND 3.
Mobile:9836005986 2.PROVIDE LOGO.
Email:MITRADEBPRIYA24@GMAIL.COM

34 WPA 11787/2026 JAI KISHOR GUPTA PRISANKA GANGULY 22-06-2026 MENTION STATE FOR RESP. NO. 1 AND
Mobile:8910996177 3.
Email:PRISANKAGANGULY94@GMAIL.COM

35 WPA 11832/2026 KRISHNA GOPAL SAHA AND ORS. SUSANTA PAL 22-06-2026 MENTION PIN CODE FOR PETITIONER
Mobile:9830315250 NO. 9.

36 WPA 11834/2026 ANSURA KHATUN SULAGNA SEN 22-06-2026 MENTION PIN CODE FOR RESP. 12 AND

Mobile:9830017337
Email: SULAGNASENMAIL@GMAIL.COM

13.
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No. Type Advocate By Date

37 WPA 11856/2026 ANUP MANNA SNEHASISH BALA 22-06-2026 LOGO MISSING
Mobile:7602708125
Email:SNEHASISH.BALA66@GMAIL.COM

38  WPA 11905/2026 GOPAL CHANDRA HAZRA AVINASH KR. VERMA  22-06-2026 COURT NAME IS WRONG NAME OF
Mobile:8981672519 JUSTICE IS WRONG AND DISTRICT OF
Email:AVINASH87 @GMAIL.COM RESPONDENTNO 23456 ARE
MISSING.
39  WPA 11909/2026 PRASEN MONDAL DHRITI DAS 22-06-2026 NAME OF THE PETITIONER IS NOT
Mobile:8337012249 MATCHING WITH THE SIGN OF THE
Email:ADV.DHRITIDAS.LEGAL@GMAIL.COM PETITIONER.
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